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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL, JATPUR BENCH, JAIFUR,

CP 86/93 in : Date of order 12,12,94
OA 243/92
Ram Gopal Sharma : Applicant c
V/s
Shri P,V, Vailthuswaran . Respondant s

and Another
Brief holda %or Mr, J.K, Kaushik

Mr, S,Kumar :

Counsel for the applicant,
%kg\ﬁanish Bhandari : Counsel for the respondants,
CORAM

Hon'ble Mr, Justice D,L, Mehta, Vice Chairman
Hon'ble Mr. O,P, Sharma, Member (Administrative)
‘? PER HON'BLZ Mg&, JUSTICE D,L, MEHTA, VICZ CHAIRMAN

Heard the learned counsel for the partiss, The counsel
for the applicant is not in a position to make out a clear case
whether promotion has besn made by of restructuring or in
ex-cadre post. The applicant may file fresh OA, if necessity
so arises, The present Contempt Petition is dismissed and no£ices

are discharged,
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